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(b) Shuklatlrth, Kabirwad, Gora and 
Malsar. 

(d) Does not arlle. 

Ship fmm YugoslavIa for la_din Illands 

8S03. SHRI P. M. SA YEED : Will the 
Minister of SHIPPING AND TRANS· 
PORT be pleued to state: 

(a) the progress made in the construc· 
tlon of the ,hlp being built in Yugoslavia 
for use In ~ di  Islands; and 

(b) the lime by which It Is expected to 
be handrd over and put into service ? 

THE MINISTER OF PARLIAMEN· 
TARY AFFAIRS. AND SHIPPING AND 
TRANSPORT (SHRI RAGHU n ~  
IAH) : (a) and (b). The keel of tho veSiol 
was laid on lst March. 1968. The deli .. r)' 
of the vessel in Yugoalavia is expected by 
31st December, 1969. It is expected to be 
put on service by March, 1970. 

Reaenatlon for Scheduled Cut/Sebeduled 
Tribe Candldatel 

·504. SHRI KAMESHWAR SINGH 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a)' whether Government are lolnll to 
Icrap 80me provisIons laid down by his 
Ministry's Memorandum of July, 1968, 
providing for reservation at 121 per cent 
and S per crnt respectively, for the Shedu· 
led Caste and Sheduled Tribe candidates in 
promotions in service where tbe element 
of direct recruitment does not exceed SO 
per cent; 

(b) If 10, whether Government have 
taken decision in this regard; and 

(c) If not, the reasons therefor? 

THB DEPUTY MINISTBR IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. S. RAMASWAMY) : (a) No, Sir. 

(b) Does not arlse. 
(c) Government have paued orden, 

provldlnl Rservatlons at 121% and S% or 
vacancies f"r Scbeduled Castes and Scbedu· 
led Tribes respectively in promotions made 
OD tbe basis of competitive examination 
limited to Departments I candidates, within 
or to CIa .. 11. III and IV .ervices(posts where 

I~ "Ieme!" of direc.:1 recrultm!lDt d~  D9' 

exceed SO per cenl and In promotions mad, 
by seletlon, in or to Class III and IV 
services/posts, where the element of dlrec.:t 
recruitment does not exceed SO per cent, 
after careful consideration. The Govern· 
ment do not see any reason for revisinl 
these orders. 

ModemllBtlon of I'arts 

·50S. SHRI N R. LASKAR : Will the 
Minister of SHIPPING AND TRANS· 
PORT be pleased to state: 

(a) whether It is a fact that Govern· 
ment are considering a proposa I to moder. 
nise ports to handle i~  ships; 

(b) if so. when it is likely to be under. 
taken; 

(c) whether it is also a fact that an 
Experts Team of the International Assocla' 
tion of Ports and Harbours had observed 
that the existing facilities are not being 
fully utilised; and 

(d) if so, what aClion is beinl taken in 
this relard ? 

THE MINISTER OF PARLIAMEN. 
TARY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHRI RAOHU RAMA· 
IAH) : (al and (b). Facilities are already 
beinl developed at a number of ports for 
handlin. biller ship'! The Founh Five· 
Year Plan development programme which 
Is under consldera t ion has also been framed 
keeplnlthis recruitment in view. 

(c) and (d). A Team of Ellperts from 
the International Association of Ports &nd 
Harbours made cerlain pneral observation 
in their report tbat with few exceptions tbe 
exislinl port facilities are not belnl used 
to their potential. This oblervation is 
however, not borne out by facti al the 
aeneral utilisation of berths in our country 
is much more intensive than a Western 
Countries. Notwitbstandinl this, dortl 
are beinl made to furtber maximise tbe ule 
of available facllilies by Improved drafts; 
carlO handlinl method., nilht naviplional 
facllltlCll etc. 

Medlhlled HandUa. of Carpes aod 
Separate berllll at port. 

·506. SHRI MUHAMAD SHERIFF: 
Will Ihe Minister of SHIPPING AND 
TRANSPQRT be pl_d t9 lIa" tbe .~ 



PHALOUNA 23, I~ (sa ... , 

takea by tbe PorI aUlhorilles ia ladla for 
introducing meebnised handlin, of car,oes 
at ports aad provision of separate berths 
for handlin, bulk carloes such a. Iraia, 
fertillzen, machiae parts and medieiMs 7 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHIt! RAGHU RAMA-
IAHI : A stalemool i. laid on Ihe Table 
of Ibe Sabha. [Placed I" l.lbrary. S.e No. 
LT-33S/69] 
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·S08. SHRIMATI SAVITRI SHY'AM: 
Will Ibe MiDiller of HOME AFFAIRS be 
plcas:d 10 Slale : 

(.1 whelber it is .. f.let that certain 
I di~  new. ascnci ••• in c,,·operatlon "lth 
olher iDlerDBlion .. 1 "1.Dcle., are carryin, 
00 propa"ada ia ladia a"ainl' tbe interests 
Ql tile cOWltry ; aa4 . 

(bl if so, the action GovernlDCnt pro-
pose to take a,aiast them 7 

THE MINISTER OF HOMB AFF· 
AIRS (SHRI Y. B. CHAVAN): (al aud 
(bl. FaclI are belo, ascerlaloed aad will 
be furnisbed subsequeatly. 
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